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Adviser (Village and Smail
Enterprises), Planning Commission.

Member,
ex officio :

Principal Secretary or the Secretary  Member,
to the-Government of Andhra ex officio
Pradesh, dealing with Srhall Scale

Industries or, as the casé may be,

micro, small and medi\\rtenterprises.

‘Principal Secretary or the Secretary Member, l

to the Government of Asam, ex officio
dealing with Small Scalg Industries
or, as the case may be, Micro, Small

and Medium Enterprises.

Principal Secretary or the Secretary  Member,
to the Government of Uftar Pradesh, ex afficio
dealing with Small Scale Industries or,

MINISTRY OF SMALL SCALE INDUSTRIES
' NOTIFICATION
New Delhi, the 27th September, 2006

$.0. 1622(F).—In exercise of the powers conferred
by sub-section (2) of Section 7 of the Micro, Small and
Medium Enterprises Development Act, 2006 (27 0f 2006),
“the Cdntral Government hereby constitutes an Advisory
' Commiittee, for a period of two years from the date of
publicﬁtion of this notification, consisting of the following

as the case may be, Micro, Small and

i membérs, namely —

(1) Secretary to the Government of Chairperson,
India, Ministry of Small Scale ex officio
Industries and Ministry of
Agro and Rural Industries.

{2) SBecretary to the Government of Membet,
india, Ministry of Commerce and ex officio
Industry, Department of Commerce
tor, his nominee, not below the rank
of loint Seeretary).

(3) Beeretary to the Government of Member,
India, Ministry of Food Processing  ex afficio
Industries {or, his nominee, not
below the rank of Joint Secretary).

(4) Becrelary to the Government of Member,
India, Ministry of Ldbour and ex officio
Employment (or, his nominee, not
below the rank of Joint Secretary).

{5) Becretary 1o the Government of Member,
India, Ministry of Finance, ex gfficio

Department of Revenue (or, his
nominee, not below the rank of
Joint Secretary).
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Medium Enterprises.

(10) President, Member,
Tamilnadu Association of Cotlage  ex officio
and Tiny Entrepreneurs,;No. 5, g
Church Road, T.M.P. Nagar, Padi,

Ambattur, Chennai-600 050.

(11) President, ; Member,
Federation of Indian Migro, ex gfficio
Small and Medium Entt:Iprises,

B-4/161, Safdarjung Enclave,
New Dethi-110029.

(12) President, Member,
Confederation of Indian Industries  ex officio
23, Institutional Area, Lodhi Road,
NewDelhi-110003. |

(13) Additional Secretary to Government Membes-
of India and Development Secretary

Commissioner (Small Scale
Industries), Ministry of $mall
Scale Industries.

2, The Advisory Committee shall ordinarily meet at
least once inevery three months. The Committee may also,
at its discretion, invite other persons representing Micro,
Small and Medium Enterprises, the Central or State
Government Ministries or Departments as well as experts
in the area of Micro, Small and Medium Enterprises to its
meetings to enable the Committes to discharge its statutory
functions.
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